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28 41. t pt  ?rm :
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Display of Advertisement on DTC 
Buses

2843. SHRI NAWAL KISHORE 
SHARMA:

SHRI VIJAY KUMAR 
YADAV:

SHRI G- NARSIMHA REDDY:

Will the Minister 0f SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether it is a fact that the 
Delhi Transport Corporation has 
allowed a private advertising agency 
to display advertisements in multi-
colours on the DTC buses;

(b) the revenue earned by , the 
DTC as a result therof;

(c) the number of DTC buses allow-
ed to be painted in this way;

(d) whether this is in disregard to 
the guidelines laid down by the urban 
Art Commission and in violation of the 
Motor Vehicles Act; and

(e) if so, the reaction ot Govern-
ment thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITARAM 
KESARI); UO Yes, Sir.

(b) to (e). Tenders were invited 
from the renowned advertising agen-
cies. Contract was awarded on the 
basis of highest quotation, for display 
of advertisements. The firm has been




